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MINISTRY OF LAW AND JUSTICE
(Department of Legal Affairs)
NOTIFICATION
New Delhi, the 18th June, 2026

F. No. J-11024/1/2026-Judicial/E.188554.— In exercise of the powers conferred by clause (a) of rule 8B of
Order XXVII of the First Schedule to the Code of Civil Procedure, 1908 (5 of 1908), the Central Government hereby
appoints Dr. Rajiv Mani, Law Secretary as 'Government Pleader’ for High Court of Delhi.

M.C. PRUSTY, Addl. Secy.
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e faeelt, 18 S, 2026

. &, S-11024/1/2026-TRF/%.188554. — 3w wfemar wf2aT, 1908 (1908 =T 5) F¥ waw
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NOTIFICATION
New Delhi, the 18th June, 2026

F. No. J-11024/1/2026-Judicial/E.188554.— In exercise of the powers conferred by clause (a) of rule 8B of
Order XXVII of the First Schedule to the Code of Civil Procedure, 1908 (5 of 1908), the Central Government hereby
appoints Shri Raj Bahadur, Senior Government Advocate as 'Government Pleader’ for High Court of Calcutta.

M.C. PRUSTY, Addl. Secy.
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